| Petition No. 885/TL/2025 Dated: 9.3.2026
NOTICE UNDER CLAUSE (a) OF SUB-SECTION (5) OF SECTION 15
OF THE ELECTRICITY ACT, 2003

§ Anapplicationunder Sections 14 and 15 of the Electricity Act, 2003 (the Act)
| has been made by POWERGRID Parli Bidar Transmission Limited, B-9,
1 Qutab Institutional Area, Katwaria Sarai, New Delhi-110016 to establish the
| Inter-Regional Strengthening between SR Grid and WR Grid (hereinafter
i referred to as "the Project’) on a Build, Own, Operate and Transfer Basis
1 consisting ofthe following elements:

S. | Name of Transmission Element Scheduled COD as per
i No. Gazette Nofification
1. | Parli New — Bidar 765 kV: D/C line with
240 MVAr SLR at Bidar end on bolh
circuits

{ * 765 kV line bays — 2 Nos. (athdarPS)
|+ 765 kV line bays — 2 Nos. (at Parli New) 24 months

« 765 KV, 240 MVAr SLR at Bidar PS — (17.10.2027) »
2 Nos. (6x80 MVAr switchable units) - {3
(*1x80 MVAr spare switchable unit at
Bidar PS is already under implementation
and same may be used as spare)

i). TSPofBidarPS shall provide space (free of cost] for 2 Nos. of 765 kV
« ling bays at Bidar PS for termination of Parli New—B:dar765kVD/C
lina. ]

ii. ‘TSP.ofParli NewS/s shall provide space (free of cost) for 2 Nos. of |
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Wbt nt for the grant of an inter-State transis
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Commission's proposafto grant a fransmission fice
asaforesaid, be sentto the undersigned by 17.3.2026 atthe:
addresa'l‘hemggestms orobjections received e
shall natbe considered. - A
. The application shall be taken up for the funher hearing by the
CommiSsion on 18.3.2026. Any person who files suggestions ‘or
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(Harpreet Singh Pruthi)
Secretary
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